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Shri D Prabhu Mukunth Arun Kumar, counsel for petitioner present. Shri AM
Sridharan, counsel for R1 & R2 and Shri S Satish, counsel for R3 are present.
Counsel for petitioner has moved a memo stating that in terms of the
Memorandum of Understanding dated 9.3.2017, which is annexed to the memo
the petitioner be permitted to withdraw the company petition. The memo is
taken on record. The company petition is hereby dismissed as withdrawn. The
file may be consigned to record after due completion.
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